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port of 908)9 and jewellery from 
India by two crores rupees between 
April 1975 and April 1976 than the 
previous year; and

(b) the steps Government propose 
to take to improve their export?

THE DEPUTY MINISTER IN THE 
MINISTRY 0 7  COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):
(a) and (b). Presumably, the ques
tion refers to the export of Rs 5.48 
crores In April, 1976 as compared with 
Rs. 7.79 crores in April, 1975. Since 
International market conditions vary 
from time to time, it would be appro
priate to compare the exports for the 
whole year. Gem and Jewellery ex
ports amounted to Rs 130 crores in
1975-76 as compared with Rs. 101 
crores in 1974-75.
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Raids to deteet Evasion of Income 
Tax .. 

6'23. SHRI SOMN'.ATH CHATT'ER-
JEE: Will the Ministetr of REVENUE 
AND BANKING be pleased to state: 

(a) total number of searches con-
ducted by the Central Direct Tax 
Authorities in search for tax evaded 
income between July 1975 and June 
19'16; 

(b) total amount of tax evaded in-
come, in cash and kind separately, 
detected and seized in the course of 
these searches; and 

(c) what follow-up action, if any, 
has been 'taken? 

THE MINISTER OF STA~E IN-
CHARGE OF THE DEPARTMENT OF 
REVENUE: AND BANKING (SHRI 
PRAI';l"AB KUMAR MUKHERJEE): 
(a) and (b) . During the period July, 
1975 .... fo June, 1976, the Income-tax: 
authorities conducted 2969 search and 
seizure operations for unearthing un-
accounted-for income/assets. As a 
result thereof, the assets found and 
seized were as under: 

Cash 
}~well :ry 'Bullion/c·thcr 

assets 

Value of ass r ts 
(Rs. in L 1khs) 

Found 
462 

2608 

Seized 
365 

1400 




